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OpEN<;OURT

IN THE <.;ENfR.l\LAIMlf~I!)TrlATIVETRIB~AL, ALLAHABAD

* *'
Allahabad: Lated this 19th day of August, 1999

original Application NO.717 of 1998

Hom ble Mr. S. ray al , A.M.
Hontble Mr. SKI NaQyi. J.M.

Krishna Mohan Tiwari,
slo sr~ Har dev Prasad Tiwari,w» Ra~lway Qr. No.251-A

lBauliya Colony 1 near Rai way Girls Inter
COllege Goraknpur.
presently working on the post of Office .:;upcrt.I
(OS-I) in the Office of Chief \ cr xsbcp Manager
(Mechanical) t .heel Shop, North EastErn Railway,
G>ra1<hpur.

Subedar Ram s/o Late LU1<hiRam,
R/O Railway CiX £Ib.742-A, Type III, Kaua Bagh,
<.;olorv, G>rakhpur.
(presently working on the post of
Office Supcrt.(OS-I) in the Office of the
Chi ef Workshop Manager( Mechanical)
Foundry Shop, r.jorth Eastern Railway,GoraKhpur.

Babu Lal Sharma,
sip Late Musai,
RIo Railway Quarter r o.339-B,
MOdel colony, GOraKhpur4I
presently worKing on the pOst Of Office
supdt• (0.5.1) in the Off~ce of the
Chief W9rkshop Manager (Mech~nical),
Product~on, North Eastern Ra~lway,
G>rakhpur,

(sri S Narain, Advoc.. ate)

2.

2.

3.

4.

5••

• • • • • • • • .Applicants

versus

The union of India throu9h the
Ministry of Railways, Ra~l Bhawan,
New ~lhi.

The Railway BOard through the Executive
.Director, Pay Gommission..II, Railway BOard,
NeIV ~lhi.

The General Manager, North Eastern Railway,
Gorakhpur •

The General Manager (Personneli
i or th Eastern Ra~lway, product~ On unit,
(»rakhpur/Chief Personnel Officer
f..Jorth Eastern Railway, Gorakhp ur , '

Ramjeet singh Yadav S/o Chisiyawan Yadav,
Rfo vill_Chelahawa POst..Jangal Kauriya
G:>rakhpur1. presently working on the pOst Of
OS-II an t he Office of Chief Mechanical
Engineer, North Eastern Railway, GJr1c3khpur.



Madan ~haran srivastava, i
presently working on the post of
Office s-uperin"tendent..II in the
Office of the Chief Mechanical Engineer,
North Eastern Railway, cprakhpur.

Ranjeet singh ~o sri Laxmi Narain singh
Rlo Mohalla, Humayunpur North,
(Near Buddhi 8atika), cpr akhpur ,
Presently wor King as Office sup dt...II (OS-II) ,
at the System Technical school,
North Eastern Railway, GOraKhpur.

Sham sunder singh,
Presently working on the post Of Office
suea'LII(O.s.II), in the Offic~ of the
Chief Workshop Manager (Mechpn~cal),
North Eastern Railway, G:lrakhpur.

Puran Sio Not known.
presently working on the Post of Office
supdt._II( O. S. II) in the Office of the
Chief ~orkshop Manager (Mechanical),
North Eastern Railway, Garakhpur.

(sri Prashant Mathur; Advocate)

6.

7.

s.
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9.

• • • • '. Responaents

Q. fi 1J ~ fi. LO_r_aJ.l.

By Hont hle Mr. S. l.layal. A.M.

Ihis application was file d for setting asi de the

order dated 5-6..1998 passed by the Executive LJirector,

, Railway Board, l'>Jew r.elhi alld as a,J.s9 for issuance of

suitable order or direction restraiuing respondent nos.

1 to 4 from recasting the seniority list of ClerKS,

senior ~lerKs, OS-II or Os-Ion the basis of the

instructions contained in the impugned 1etter/or der or

the subsequent notings made by the General Manager. The

direction w as also sought that the inter_se seniori ty

should be determined in the categories of senior Clerks,

OS-II and OS-I only in accordance with the provisions

of Para 302 of the IREMManual and the jUdgement Of

the Apex Court in the case of Anuradha MUKherjee.

It appears that instructions were issued by the irrpugned

or der dated 5-6-1998 that the seniori tv woul, d be assigned

from the cate of promorma promotion. This was con-c.ended

~ to be violating the directions Of the Apexcourt in
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hnuraaha Muherjee's case. The confusion has been set righl

by the or aer of bhe Apex Court in disposing of the contempt

peti tion nO.374 of 1998 filed by some of the Railway

Employees chall enging the Boarcjt s Instruc tions dated

5-6..1998. The Apex Court stated in Para 7 of the

jUdgement that proflorma promotion would ccunt only for

the purposes of computation of pension and the concerned

employees will not get seniority or any' monetary benefit

on that score. The Apex court has also given direction

that the compliance Of direction be done wi thin six weeKs.

In c onpliance of the dir ection of the Apex court, the

photocopy of the or der aated 19-3-199 has been produced

before us by the Learned Counsel for the applicant

which states that the BOard's letter dated 5-6..1998

stands withdrawn and directs the authorities to take

necessary action in the matter of the of application

of the Apex ~ourt.s directions. Thus, the relief sought j

in this OA s.tands allowed by compliance of the airection

of the Apex Court in the above contempt petition.

Therefore, this application is disposed Of with the

direction to the respondents to comply with the direction

of the Apex Court given in lJontempt petition NO.374/98

dated 24-2-99. The OA stands disposed of with the

above directi on,

~
Member (A)

Albe/u


